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approval of the Central Government. 
Only under management by more than 
one managing or wholetime directors 
could the managerial remuneration reach 
11 per cent, the maximum allowed under 
the Act. 

 

†REDUCTION OP BEARERS' COMMISSION 
IN DEPARTMENTAL CATERING 

•524. SHRI ' REWATI KANT 
SINHA: Will the Minister of RAIL-
WAYS be pleased to state: 

(a) whether it is a fact that at the time 
of introducing departmental catering in 
1957 the charges for vegetarian and non-
vegetarian meals were Rs. 1.25 and Rs. 
1.42 respectively out of which the 
bearers were allowed commission at the 
rate of 19 paisa per plate for their service 
on the train; 

 

(b) whether it is also a fact that since 
15th June, 1967 the charges for 
vegetarian and non-vegetarian meal« 
were raised to Rs. 1:82 and Rs. 2-33 
respectively and the bearers commission 
reduced to 18 paisa per plate; and 

(c) if answers to parts (a) and (b) 
above be in the affirmative, the cir-
cumstances in which     the     bearers* 
commission was reduced?] 
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t[THE MINISTER OF RAILWAYS (SHRI 

C. M. POONACHA): (a) to (c) A statement is 
laid on the Table of the Sabha. 

STATEMENT 

Reduction in  bearers'  commission in 
departmental   catering 

(a) to (c) No Sir. In 1957, on Railways 
other than Southern, the standard charges for 
vegetarian and non-vegetarian meals served 
in train compartments were Re. 1.00 and Rs. 
1.25 for service from refreshment rooms and 
Rs. 1.12 and Rs. 1.37 for service in and from 
dining cars. The corresponding charges on the 
Southern Railway were Re. 0.81 and Re. 1.00 
for service from refreshment rooms and Re. 
0-87 and Rs. 1.06 for service in and from 
dining cars. 

The charges for vegetarian and non- 
vegetarian meals were last revised 
with effect from 15th May, 1967 and 
not from 15 th June, 1967, the rates 
being Rs. 1.30 and Rs. 1.80 respective 
ly for all Railways when served in 
Refreshment rooms.      A   service 
charge of 0.50 paise per meal is levied when 
the meal is served in a dinning car or in a 
train compartment. 

The charges mentioned above are exclusive 
of sales-tax, which is leviable in addition. 

f[] English translation. 

The rates of commission paid to bearers on 
the sales of meals are fixed by Railway 
Administrations, depending upon local 
conditions and vary from 8 to 20 paise per 
rupee and not per plate. There has been no 
change in the rates of commission paid to 
bearers from 15th May, 1967.] 

PERSONS SENT ABROAD FOR TRAINING IN 
SMALL SCALE INDUSTRIES 

989. SHRI R. P. KHAITAN: Will the 
Minister of INDUSTRIAL DEVELOPMENT 
AND COMPANY AFFAIRS be pleased to 
state: 

(a) the number of persons sent abroad for 
training in Small Scale Industries from Bihar 
during the last three months; and 

(b) the names of countries to which they 
were sent? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI FAKHRUDDIN ALI 
AHMED):   (a)  Nil, Sir. 

(b) Does not arise. 

FACTORIES FOR FROZEN    FOOD AND 
FREEZE DRIED POOD 

998. SHRI RAM NIWAS MIRDHA: Will 
the Minister of INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS be pleased to state: 

(a) how many factories are there in India 
for (i) Frozen Food and (ii) Freeze Dried 
Food; and 

(b) what is the policy of Government in 
regard to the establishment of these 
industries? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI FAKHRUDDIN ALI 
AHMED); (a) (i) Twenty-one including 
canned fish manufacturers; (ii) nil. 


